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rzoordingly, we nold that ©he Right of children

oxo) frge  and sompulsory Education Act, 2009 is
comstizutionaily Vvalid and shall apply to the

following . :
- 2 school established, cwned or controled by the
ropriate Covernment or a loca’ éut%prity;

) an aided school inciuding ailded minority"

¢ )
\ -
E3eiey:
choo. (S recelving ald or grants to meét whole or
zxt  of 'its expenses from the appropriate ¢
e zwenf ar the local suthotity; ,
i, & scpool belonging te specified category; and
LUl en unaided won- mlnority scheoel net vedeliving
Soowiad of ald or gravis to mreet its expenses fronm
g *uproPrwarb Covermment cr the.local zutaoriby.
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Zrwever, The sald 20U% Act and in particular
Secrians “:( Y(ci and 18{3) iniringes the
fundanental freedom guarznteed to unaided minority

schools under Article 3001

and, uonaequentl3,apol/1no the R.M.D. Chamarbaugwalla
v.Unien of India {1957 SCR 930) principle of
severability, the said 2009 Act shall not apply to

. such .schools. ‘

21, This judgment will operate Zvom today. Im other

words, this will apply from the academic year 2012-13.

However,, admissicns given by unaided minority -scheols

gricr to the pronnuncement of this indgment shall not. ‘be

teopened
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